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Delhi Legislative Assembly Secretariat

Bulletin Part-I1
(General information relating to legislative and other matters)
Monday 24™ March, 2008/04 Chaitra 1930 (Saka)

No.245

Hon'ble members are hereby informed that 06 notices of resolutions
for Friday 04™ April, 2008 were received by the Assembly Secretariat till the
last date of receipt of Private Members Resolution i.e. 20™ March, 2008.
The following two resolutions have been selected on the basis of balloting
and will be taken up for discussion on Friday 4™ April 2008.

S.No. | Name of M.]..A Test of the Resolution

1 Shri O.P. Babber This House resolves that keeping in view
the rise i price of building material and
cost of labour MLA. fund be increased from
the 2 erores to 4 crores.

2, Shri T.S. Marwah | This House resolves that for reducing
pollution in Deliu plastic bags be
completely prohibited :ind use of crackers
in various functions be completely banned.

Siddharath Rao
Secretary
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